
OFFICE OF THE CHIEF METROPOLITAN MAGrSTRATEJ (NORm ROHINI
COURTS, DELHI

MODIFICATION ORDER

In view of request received from Ms. Swati Gupta-II, Ld. MM in the partial modification of

Duty roster of Metropolitan Magistrates for the month of February 2023 (Ref. No. 3260-

3347/CMM/North/Rohini/Delhi2023 dated 30.01.2023), it is ordered that Sh. Ajay Narwal, Ld.

MM shall perform the work of Duty MM on 23.02.2023 in place of Ms. Swati Gupta-II, Ld.

MM and Ms. Swati Gupta-II, Ld. MM shall perform the work of Duty MM on 28.02.2023 in

(S] Ita)

place of Sh. Ajay Narwal, Ld. MM.

Chief Metropolitan Magistrate
North District, Rolani, Delhi.

No. St t Li- bSt bit /CMM/ North/Rohini/Delhi/2023 DATED: ISPa. ac)a3

Copy forwarded for information and necessary action to :

Ld. Registrar General
!1le Ld. PFincipal District & Sessions JudgeJ North District, DeM.

Hon’ble High Court of DelIIL New Delhi
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